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F. No. RP-5/2/(2)/2022-FEA-II Dated : 10-08-2023

Corrigendum

The Gross Revenue figures for the QE March, 2023 in respect of M/s Bharti Airtel
Ltd. may be read as under :

Table No. 2 : Bharti Airtel Ltd. ¥ T3Red fdes

i Gross Revenue

Circle/ @fépel License /aisdd R —
AP UL 2,036.60
Assam UASL 623.69
Bihar UASL 2,078.70
TN & Chennai UASL 1,837.47
Delhi UL 1,611.83
Gujarat UASL 902.42
Haryana UASL 486.41
HP UL 225.63
J&K UASL 310.60
Karnataka UL 2,175.42
Kerala UASL 584.03
Kolkata UL 352.41
MP UASL 872.48
Maharashtra UASL 1,616.56
Mumbai UASL 873.50
Orissa UASL 622.82
Punjab UL 855.98
UP-East UASL 1,960.60
UP-West UASL 1,147.95
West Bengal UASL 898.84
All India NLD 2,066.74
All India ILD 1,162.85
All India UL-ISP-A 1,815.26

Note: The above figures are as per revised financial data submitted by M/s Bharti
Airtel Ltd.
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